297 Papirs Laid

{Hind! and English ) sndir sub-
section (1) of seetion €I0A of the Com-
panies Act, 1958: -~

(1) Review by the Government on
the wwrking of the National
New:;in; and P:;::rmnmu
Limi SPAnNEar,

1973-14. yeas

(2) Annual Report of the National
Newsprint and Paper Mills
Limited, Nepanagar, for the grear
1673-74 along with the Audited
Accounts and the comments of
the Comptroiler and Auditor
General thereon.

[Placed in Library. See No. LT-8441/
75].

NOTIFICATIONS UNDER ALL INDIA SERVICES
Acr, 1851

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEL
AND ADMINISTRATIVE REFORMS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI OM
MEHTA): I beg to lay on the Table:

(1) A copy esch of the following
Notigeations (Hindi and English ver-
sions) under sub-section (2) of section 3
of the All Indla Services Act, 1981:—

() The All India Services (Joint
Cadre) Amendment Rules, 1975
published in Notification No,
G.s.ll. 161(E) in Gazette of India
dated the 25th March, 1975.

(i) The Indian Administrative Bervice
(Pay) Fifth Amendment Rules,
1975, published in Notification
No. G.SR. 185(E) wn Cazette of
Inda, dated the 2nd April, 1975.

D IS0 th Bazbtte of Thika,

dated the Ind Apefl, M6 .
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~

o the fihle 20

(lv)t'l‘lllhﬂﬂn mmmp-
*, pointmatd. &y Comwolitive Kxa-
mination) Regule-

tionm 1976, published in Notifice-

tiom Moy GER, 431 in Gasetie
f:um" deted the! Sth April,

(2) G.B.R. 432 published in Gazette
of India, dated the 5th April, 1875 con-
ming cormsgendurn to. Motifieation: No.
%S.R. 1201, dated the 16th Novembes,

(3) GS-E. 433 published in Gaaeite
of India, dated the 3th April, 1975 con-
taning corrfgendum to Notification N§
G.SR. 663, dated the 26th June, 1874.

[Placed in Library. See
B442/75].

No. LT-

NOTIICATIONS UNBER  DEhMt
GURUDWARA AcT, 1971

MINISTRY QF ~HOME . APFAIRS
H
(SHRI F. H. MOHSIN)' I beg to lay
un the Table a copy each of the follow-
ing notifications under sub-section (4) of
ia&tlolns %9 of the Delh: Sikkh Gurdwaras

(1) Notification No. F.168(12)75-Judl.
{Hind1 and English version) published
in Delhi Gazatte, dated the 26th March,
1075 containing corrigendum to the
Delhi Sikh Gurdwara Management
Commitiee (Registration of FElectars)
Rules, 1973.

“m !‘:M No. !‘.é'flwm
1} published Pel.hi azatte, dated
‘he 28th March, 1978 containing corrj-
gendum to Notiftication No. F, 18(19)/
73/Judl, dated the Bth January, 1874,

(3) Notification No. ¥.18/19/73-Jud).
a1 published in mna duted

the 28th Mnreh. corel-
ee:dum to' Néemcat!m No. ¥.18)18/
’rwum.. dated the 15th May, 1074 ‘re-
ating to the Delbl Gtmm

Management aof
Mmmm lm
L R v
M iﬁ*m Swesiik. LT
9443/78).



